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HIGH COURT OF JAMMU AND KASHMIR AT JAMMU 
(Chief Justice's Secretariat) 

***** 

Order No: 1006 Dated: 09.11.2017 

Consequent upon the promotions of Head Assistants, Senior Assistants 

and Junior Assistants to the posts of Section Officers, Head Assistants and 

Senior Assistants respectively, vide High Court Order No. 980-A dated 

02.11.2017, the following transfers and postings of the ministerial staff in 

Subordinate Courts of Kashmir Province are hereby made in the interest of 

administration: 

Section Officers 

1) Shri Altaf Hussain Khawaja, Head Assiastant/Nazir in the Court of Chief 

Judicial Magistrate, Budgam upon his promotion as Section Officer is 

transferred and posted as Section Officer in the Court of Principal District & 

Sessions Judge, Anantnag vice Shri Mohd. Latief Khan. 

2) Shri Raj Nath Pandita, Head Assistant/Reader in the Court of City Judge, 

Jammu upon his promotion as Section Officer is transferred and posted as 

Section Officer in the Court of Special Judge Anti corruption for CBI cases, 

Sri nagar against the available vacancy. c 

3) Shri Ali Mohd. Malia, Nazir/Head Assistant 1n the Court of Sub Judge, 

Baramulla upon his promotion as Section Officer is transferred and posted 

as Section Officer (Reader) in the Court of Pr. District & Sessions Judge, 

Anantnag against the available vacancy. 

4) Ms. Khatoon Didi Giri , Head Assistant/Accountant in the Court of Principal 

District & Sessions Judge, Leh upon her promotion as Section Officer is 

transferred and posted as Section Officer (Adm.) in the same Court against 

the available vacancy. 

5) Shri Nazir Ahmad Bhat, Nazir/Head Assi~tant in the Court of Chief Judicial 

Magistrate, Bandipora upon his promotion as Section Officer is transferred 

and posted as Section Officer in the Court of Principal District & Sessions 

Judge, Kupwara against the available vacancy. 

6) Shri Ghulam Nabi Najar, Head Assistant/Accountant in the Court of Principal 

District & Sessions Judge, Shopian upon his promotion as Section Officer is 

transferred and posted as Section Officer in the Court of Principal District & 

Sessions Judge, Leh vice Shri Shadi Lal Pandita. 
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7) Shri Mohammad Maqbool Sheikh, Accountant/Head Assistant in the Court of 

Principal District & Sessions Judge, Pulwama upon his promotion as Section 

Officer is transferred and posted as Section Officer in the Court of Principal 

District & Sessions Judge, Kargil vice Shri Mohd. Yousuf Parray. 

8) Shri Mohammad Yousuf Waza, Nazir/Head Assistant, Munsiff Court, Sumbal 

upon his promotion as Section Officer is transferred and posted as Section 

Officer in the Court of Principal District & Sessions Judge, Karg il vice Shri 

Muzaffar Ali Wani. 

9) Shri Shadi Lal Pandita, Section Officer in the Court of Principal District & 

Sessions Judge, Leh is transferred and posted as such in the Court of 1 st 

Additional District & Sessions Judge, Srinagar vice Shri llyas Ahmad Pandit. 

1 0) Shri llyas Ahmad Pandit, Section Officer, 1 st Additional District & Sessions 

Court, Sri nagar is transferred and posted as Section Officer (Adm.) in the 

Court of Principal District & Sessions Judge, Srinagar against the available 

vacancy. 

11) Shri Ghulam Mohammad Bhat, Section Officer, Principal District & Sessions 

Court, Kulgam is transferred and posted '·. as such in the Court of Principal 

District & Sessions Judge, Shopian against the available vacancy. 

12) Shri Mohd. Latief Khan, Section Officer, Principal District & Sessions Court, 

Anantnag is transferred and posted as such in the Court of Principal District 

& Sessions Judge, Kulgam vice Shri Ghulam Mohammad Bhat. 

13) Shri Mohd. Yousuf Parray, Section Officer in the Court of Principal District & 

Sessions Judge, Kargil is transferred and posted as Section Officer in the 

Court of Principal District & Sessions Judge, Budgam against the available 

vacancy. 

14) Shri Muzaffar Ali Wani , Section Officer in the Court of Principal District & 

Sessions Judge, Kargil is transferred and posted as Section Officer in the 

Court of Pr. District & Sessions Judge, Ganderbal against the available 

vacancy. 

Head Assistants 

15) Shri Ghulam Qadir Ganai, Senior Assistant!Nazir, Additional Special Mobile 

Magistrate (Munsiff) Court, Beerwah upon his promotion as Head Assistant 

is transferred and posted as Nazir/Head Assistant in the Court of Sub Judge, 

Baramulla against available vacancy. 
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16) Ms. Farida Akhter, Rent Clerk/Senior Assistant, CJM Court, Srinagar upon 

her promotion as Head Assistant is transferred and posted as Head 

Assistant/Head Record Keeper in the Court of Principal District & Sessions 

Judge, Budgam vice Ms. Afroza Sultan. 

17) Shri Gh. Hassan Parray, Criminal Clerk/Senior Assistant, Principal District 

and Sessions Court, Bandipora upon his promotion as Head Assistant is 

transferred and posted as Nazir/Head Assistant, in the Court of Chief 

Judicial Magistrate, Sopore vice Shri Mohammad Yaqoob Shah. 

18) Shri lmran Naseer Shan, Nazir/Senior Assistant, Special Mobile Magistrat 

(Sub Judge) Court, Baramulla upon his promotion as Head Assistant is 

transferred and posted as Nazir/Head Assistant in the Court of Sub 

Judge/CJM, Handwara against available vacancy. 

19) Shri Abdul Hamid Zargar, Civil Clerk/Seni9r Assistant, CJM Court, Anantnag 

upon his promotion as Head Assistant is transferred and posted as Head 

Assistant/Head Record Keeper in the Court of Principal District & Sessions 

Judge, Kargil vice Shri Saif-ud Din Lone. 

20) Shri Syed Shafeeq Ahmad, Nazir/Senior Assistant, Munsiff Court, Qazigund 

upon his promotion as Head Assistant is transferred and posted as Head 

Assistant-Cum-Record Keeper in the Court of Principal District & Sessions 

Judge, Kargil vice Shri Raja Mohd. Ali Khan. 

21 ) Shri Rashid-ul Hassan Malik, Cr. Clerk/Senior Assistant, Add I. District & 

Sessions Court, Sopore upon his promotiq.n as Head Assistant is transferred 

and posted as Head Assistant/Nazir in the Court of Principal District & 

Sessions Judge, Leh vice Shri Santok Singh. 

22) Shri Bashir Ahmad Dar, Reader/Senior Assistant, Special Mobile Magistrate 

(Sub Judge) Court, Budgam upon his promotion as Head Assistant is 

transferred and posted as Head Assistant/ Accountant in the Court of 

Principal District & Sessions Judge, Leh against available vacancy. 

23) Shri Gurdeep Singh, Criminal Clerk/Senior Assistant, 4 th Addl. District & 

Sessions Court, Srinagar upon his promotion as Head Assistant 1s 

transferred and posted as Accountant/piead Assistant in the Court of 

Principal District & Sessions Judge, Kupwara vice Shri Ghulam Ahmad Lone. 

24) Shri Mohammad Yaqoob Shah, Nazir/Head Assistant, Chief Judicial 

Magistrate, Sopore is transferred and posted as Head Assistant/Head 

Record Keeper in the Court of Principal District & Sessions Judge, Pulwama 

against available vacancy. 
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25) Shri Ghulam Ahmad Lone, Accountant/Head Assistant, Principal District & 

Sessions Judge, Kupwara is transferred and posted as Head Assistant/Nazir 

in the Court of Chief Judicial Magistrate, Bandipora against the available 

vacancy. 

26) Shri Mohd. Abdullah Wani, Head Assistant/Nazir, Chief Judicial Magistrate 

Court, Kulgam is transferred and posted as such in the Court of 

Munsiff/JMIC, Aishmuqam vice Shri Gowhar Ahmad Bhat. 

27) Shri Gowhar Ahmad Bhat, Nazir/Head Assistant, Munsiff Court, Aishmuqam 

is transferred and posted as such in the Court of Sub Judge, Bijbehara vice 

Shri Abdul Aziz Bangroo. 

28) Shri Abdul Aziz Bangroo, Nazir/Head Assistant, Sub Judge Court, Bijbehara 

is transferred and posted as such in the Court of Chief Judicial Magistrate, 

Budgam against the available vacancy. 

29) Shri Showkat Ahmad Khan, Head Assistant/Accountant, Principal District & 

Sessions Court, Budgam and Shri Riyaz Ahmad Gazi, Reader/Regd. Clerk, 

City Judge Court, Sri nagar are directed to swap their place of postings. 

30) Ms. Afroza Sultan, Head Assistant/Head Record Keeper in the Court of 

Principal District & Sessions Judge, Budgam is transferred and posted as 

Head Assistant/ Nazir in the Court of 4 th Additional District & Sessions 

Judge, Srinagar against available vacancy. 

31) Shri Farooq Ahmad Mir, Nazir/ Head Assistant, Chief Judicial Magistrate 

Court, Anantnag is transferred and posted as Head Assistant/Accountant in 

the Court of Principal District & Sessions Judge, Shopian against available 

vacancy. 

32) Shri Santok Singh, Nazir/Head Assistant, Principal District & Sessions Court, 

Leh is transferred and posted as Head Assistant/Accountant in the Court of 

Principal District & Sessions Judge, Pulwama against available vacancy. 

33) Shri Saif-Din Lone, Head Assistant/Head Record Keeper in the Court of 

Principal District & Sessions Judge, Kargil is transferred and posted as 

Nazir/Head Assistant in the Court of Munsiff/JMIC, Sumbl against the 

available vacancy. 

34) Shri Maqsood Ali, Accountant/Head Assistant, Principal District & Sessions 

Court, Ganderbal and Ms. Latifa Jan, Nazir/Head Assistant, Forest Court, 

Srinagar are directed to swap their place of postings. 

Shri Raja Mohd. Ali Khan, Head Assistant-Cum-Record Keeper in the Court 

of Principal District & Sessions Judge, Kargil is transferred and posted as 
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Nazir/Head Assistant in the Court of Chief Judicial Magistrate, Anantnag vice 

Shri Farooq Ahmad Mir. 

36) Shri Abdul Rashid Bhat-111 , Head Assistant-Cum-Head Record Keeper, 

Principal District and Sessions Court, Leh is transferred and posted as 

Nazir/Head Assistant in the Court of Chief Judicial Magistrate, Kulgam vice 

Shri Mohd. Abdullah Wani. 
':• · 

37) Shri Altaf Hussain Hajam, Head Assistant-cum-Head Record Keeper, 

Principal District & Sessions Court, Baramulla and Shri Ali Mohd. Kumar, 

Nazir/Head Assistant, Sub Judge Court, Pattan are directed to swap their 

place of postings. 

Senior Assistants 

38) Ms. Rukhsana Akhter, Criminal Clerk/Junior Assistant, Munsiff Court, 

Chadoora upon her promotion as Senio~ Assistant is transferred and posted 

as Nazir/Senior Assistant in the Court of Munsiff/JMIC, Charari-e Sharief vice 

Shri Arshad Hussain. :· 

39) Shri Javid Ahmad Wani, Copyist/Junior Assistant, Additional District & 

Sessions Court, Handwara upon his promotion as Senior Assistant is 

transferred and posted as Civil Clerk/Senior Assistant in the Court of 

Principal District & Sessions Judge, Kargil vice Shri Naseer Ahmad Allaie. 

40) Ms. Arfata Akhter, Criminal Clerk/Junior Assistant, Munsiff Court, Anantnag 

upon her promotion as Senior Assistant is transferred and posted as Senior 

Assistant/Civil Clerk in the Court of Chief Judicial Magistrate, Anantnag 

against available vacancy. 

41) Shri Mohd. Ali, Criminal Clerk/Junior Assistant, Munsiff Court, Zanaskar 

upon his promotion as Senior Assistant is transferred and posted as 

Nazir/Senior Assistant in the Court of Chief Judicial Magistrate, Kargil vice 

Shri Mohd. Hanief Shora. 

42) 

43) 

Ms. Yasmina Tabasum, Copyist/Junior Assistant, Sub Judge Court, Vailoo 

upon her promotion as Senior Assistant is transferred and posted as 

Reader/Senior Assistant in the Court of Munsiff/JMIC, Shangas vice Shri 

Sajad Ahmad Dar. 

Shri Sajad Ahmad Bhat, Civil Clerk/JA, Munsiff Court, Dangiwacha upon his 

promotion as Senior Assistant is transferred and posted as Civil Clerk/Senior 

Assistant in the Court of Chief Judicial Magistrate, Kargil vice Shri lmtiyaz 

Ahmad Shah. 
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44) Ms. Rigzen Chandol, Civil Clerk/Junior Assistant, Special Mobile Magistrate 

(Sub Judge) Court, Leh upon her promotion as Senior Assistant is 

transferred and posted as Civil Clerk/ Senior Assistant in the Court of Chief 

Judicial Magistratre, Leh vice Shri Gh. Nabi Kumar. 

45) Shri Abid Hussain Bhat, Junior Assistant, Munsiff Mobile Magistrate (Traffic) 

Court, Sopore upon his promotion as Senior Assistant is transferred and 

posted as Nazir/Senior Assistant in the Court of Chief Judicial Magistrate, 

Leh vice Shri Manohar Singh . 

. 46) Ms. Gousia Malik, Assistant Record Keeper/Junior Assistant, Principal 

District & Sessions Court, Srinagar upon her promotion as Senior Assistant 

is transferred and posted as Reader/Senior Assistant in the Court of Special 

Mobile Magistrate (Sub Judge), Budgam against the available vacancy. 

47) Shri Zulfkar Ali Shah, Criminal Clerk/Junior Assistant, Additional Special 

Mobile Magistrate Court, Khalisti Leh upon his promotion as Senior Assistant 

is transferred and posted as Nazir/Senior Assistant in the Court of 

Munsiff/JMIC, Nobra vice Shri Nasir Ahmad Chansaz. 

48) Shri Naseer Ahmad Allaie, Civil Clerk/Senior Assistant 1n the Court of 

Principal District & Sessions Judge, Kargil is transferred and posted as 

Reader/Senior Assistant in the Court of Sub Judge/CJM, Kulgam vice Shri 

Mehraj-ud Din Rather. 

49) Shri Mehraj-ud Din Rather, Reader/Sen~or Assistant in the Court of Sub 

Judge/CJM, Kulgam is transferred and posted as Criminal Clerk/Senior 

Assistant in the Court of Chief Judicial Magistrate, Shopian vice Shri Guizar 

Ahmad Shah. 

50) Shri Guizar Ahmad Shah, Criminal Clerk/Senior Assistant in the Court of 

Chief Judicial Magistrate, Shopian is transferred and posted as such in the 

Court of 1 st Additional District & Sessions Judge, Sri nagar vice Shri Binya 

Rasool. 

51) Shri Manohar Singh, Nazir/Senior Assistant, Chief Judicial Magistrate Court, 

Leh is transferred and posted as Criminal Clerk/Senior Assistant in the Court 

of Additional District & Sessions Judge, Sopore against available vacancy. 

52) Shri Arshad Hussain, Nazir/Senior Assistant, Munsiff Court, Charari-e 

Sharief is transferred and posted as such in the Court of Munsiff/JMIC, 

Pulwama vice Shri Fayaz Ahmad Bhat. 



53) Shri Fayaz Ahmad Bhat, Nazir/Senior Assistant, Munsiff Court/JMIC, 

Pulwama is transferred and posted as Criminal Clerk/Senior Assistant in the 

Court of Chief Judicial Magistrate, Ganderbal vice Shri Muzaffar Ahmad 

Malik. 

54) Shri Muzaffar Ahmad, Criminal Clerk/Senior Assistant, Chief Judicial 

Magistrate Court, Ganderbal is transferred and posted as such in the Court 

of Sub Judge/CJM, Handwara vice Shri Raja Altaf Hussain Khan . 

55) Shri Firdous Ahmad Khan, Reader/Senior Assistant, Munsiff Court, 

Tangdhar is transferred and posted as such in the Court of Additional District 

& Sessions Judge, Handwara vice Shri Tariq Ahmad Shat. 

56) Shri Tariq Ahmad Bhat, Reader/Senior Assistant, Additional District & 

Sessions Court, Handwara is transferred and posted as Reader/Senior 

Assistant in the Court of Munsiff/JMIC, Ganderbal vice Shri Gh. Nabi Saba. 

57) Shri Raja Altaf Hussain Khan, Criminal Clerk/Senior Assistant, Sub 

Judge/CJM Court Handwara is transferred and posted as Reader/Senior 

Assistant in the Court of Munsiff/JMIC, Tangdhar vice Shri Firdous Ahmad 

Khan. 

58) Shri Gh. Nabi Saba, Reader/Senior Assistant, Munsiff Court, Ganderbal is 

transferred and posted as Nazir/Senior Assistant in the Court of Additional 

Special Mobile Magistrate (Munsiff), Pantha Chowk vice Shri lftikhar Nabi 

Shah. 

59) Shri lftikhar Nabi Shah, Nazir/Senior Assistant, Additional Special Mobile 

Magistrate (Munsiff) Court, Pantha Chowk is transferred and posted as Civi l 

Clerk/Senior Assistant in the Court of Chief Judicial Magistrate, Sri nagar vice 

Shri Ghulam Mohammad Wani. 

60) Shri Mohd. Hanief Shora, Nazir/Senior Assistant, Chief Judicial Magistrate 

Court, Kargil is transferred and posted as Nazir/Reader/Senior Assistant in 

the Court of Munsiff, Saramulla vice Shei Showkat Ahmad Mahjoo. 

61) Shri Showkat Ahmad Mahjoo, Nazir/Reader/Senior Assiatant, Munsiff Court, 

Saramulla is transferred and posted as Nazir/Senior Assistant in the Court of 

Special Mobile Magistrate (Sub Judge), Saramulla against available 

vacancy. 

62) Shri Sajad Ahmad Dar, Reader/Senior Assistant, Munsiff Court, Shangas is 

transferred and posted as Civil Clerk/Senior Assistant in the Court of 

Principal District & Sessions Judge, Kulgam vice Shri Wilayat Hussain Khan . 



8 

63) Shri Wilayat Hussain Khan, Civil Clerk/Senior Assistant in the Court of 

Principal District & Sessions Judge, Kulgam is transferred and posted as 

Nazir/Senior Assistant in the Court of Munsiff/JMIC, Qazigund against 

available vacancy. 

64) Shri Sajad Ahmad Munshi, Civil Clerk/Senior Assistant, Sub Judge/CJM 

Court, Handwara is transferred and posted as Nazir/Senior Assistant in the 

Court of Special Mobile Magistrate, Budgam vice Shri Shabir Hussain Wani. 

65) Shri Shabir Hussain Wani, Nazir/Senior Assistant, Special Mobile Magistrate 

Court, Budgam is transferred and posted as Civil Clerk/Senior Assistant in 

the Court of Additional District & Sessions Judge, Sopore vice Shri Aftab 

Ahmad Naikoo. 

66) Shri Aftab Ahmad Naikoo, Civil Clerk/Senior Assistant, Additional District & 

Sessions Court, Sopore is transferred and posted as such in the Court of 

Sub Judge/CJM, Handwara vice Shri Sajad Ahmad Munshi. 

67) Shri Binya Rasool , Criminal Clerk/Senior '·Assistant, 1st Additional District & 

Sessions Court, Srinagar is transferred and posted as Reader/Senior 

Assistant in the Court of Sub Judge, Patlan vice Ms. Saba Qazi. 

68) Ms. Saba Qazi, Reader/Senior Assistant, Sub Judge Court, Patlan is 

transferred and posted as Rent Clerk/Senior Assistant in the Court of Chief 

Judicial Magistrate, Sri nagar against the available vacancy. 

69) Shri Nasir Ahmad Chansaz, Nazir/Senior Assistant posted in the Court of 

Munsiff/JMIC, Nobra is transferred as Criminal Clerk/Senior Assistant in the 

Court of Principal District & Sessions Judge, Bandipora against available 

vacancy. 

70) Shri Nisar Ahmad Latoo, Civil Clerk/Senior Assistant, 1st Additional District & 

Sessions Court, Srinagar is transferred and posted as Nazir/Senior Assistant 

in the Court of Principal District & Sessions Judge, Ganderbal against 

available the vacancy. 

71) Shri Bilal Ahmad Najar, Nazir/Senior Assistant, Munsiff Mobile Magistrate 

(Traffic) Court, Sopore is transferred and posted as Reader/Senior Assistant 

in the Court of Additional Special Mobile Magistrate, Pantha Chowk vice Ms. 

Aisha Sami. 

72) Ms. Aisha Sami, Reader/Senior Assistant, Additional Special Mobile 

Magistrate Court, Pantha Chowk is transferred and posted as Senior 

Assistant/Librarian in the Court of Principal District & Sessions Judge, 

Sri nagar vice Shri Mehraj Ahmad Bhat. 
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73) Shri Mehraj Ahmad Bhat, Senior Assistant/Librarian, Principal District & 

Sessions Court, Srinagar is transferred and posted as Nazir/Senior Assistant 

in the Court of Munsiff Mobile Magistrate (Traffic), Sopore vice Shri Bilal 

Ahmad Najar. 

74) Shri Gh. Nabi Kumar, Civil Clerk/Senior Assistant, Chief Judicial Magistratre 

Court, Leh is transferred and posted as Civil Clerk/ Senior Assistant in the 

Court of 1 st Additional District & Sessions Judge, Sri nagar vice Shri Nissar 

Ahmad Latoo. 

75) Shri Reyaz Ahmad Khan, Nazir/Senior Assistant, Munsiff Mobile Magistrate 

(Traffic) Court, Anantnag is transferred and posted as Nazir/Reader/Senior 

Assistant in the Court of Munsiff, Kulgam vice Shri Suhail Ahmad Gatoo. 

76) Shri Suhail Ahmad Gatoo, Nazir/Reader/Senior Assistant in the Court of 

Munsiff, Kulgam is transferred and posted as Reader/ Senior Assistant in the 

Court of Sub Judge, Bijbehara vice Shri Bashir Ahmad Bhat-IV. 

77) Shri Bashir Ahmad Bhat-IV, Reader/ Senior Assistant in the Court of Sub 

Judge, Bijbehara is transferred and posted as Nazir/ Senior Assistant in the 

Court of Munsiff Mobile Magistrate (Tr~ffic) , Anantnag vice Shri Reyaz 

Ahmad Khan. 

78) Shri Tufail Ahmad Dar, Senior Assistant/Criminal Clerk, 2nd Additional District 

& Sessions Court, Srinagar and Shri lshtiaq Ahmed Mir, Nazir/Senior 

Assistant, Principal District & Sessions Court, Bandipora are directed to 

swap their place of postings. 

79) Shri Ghulam Mohammad Wani, Civil Clerk/Senior Assistant, Chief Judicial 

Magistrate Court, Srinagar is transferred and posted as Nazir/Senior 

Assistant in the Court of Additional Special Mobile Magistrate, Beerwah 

against the available vacancy. 

80) Shri lmtiyaz Ahmad Shah, Civil Clerk/Senior Assistant posted in the Court of 

Chief Judicial Magistrate, Kargil is transferred and posted as Criminal 

Clerk/Senior Assistant in the Court of 4 th Addl. District & Sessions Judge, 

Srinagar against available vacancy. 

81) Ms. Shagufta Habib, Senior Assistant, Additional Designated Court, 

TADA/POTA, Srinagar is transferred and posted as Misc. Ahlimad/Senior 

Assistant in the Court of Principal District & Sessions Judge, Srinagar vice 

Ms. Omera Khan. 
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82) Ms. Omera Khan , Misc. Ahlimad/Senior Assistant, Principal District & 

Sessions Court, Srinagar is transferred and posted as Criminal Clerk/Senior 

Assistant in the Court of Principal District & Sessions Judge, Budgam vice 

Shri Jatinder Paul Singh. 

83) Shri Jatinder Paul Singh, Criminal Clerk!S'enior Assistant, Principal District & 

Sessions Court, Budgam is transferred and posted as Civil Clerk/Senior 

Assistant in the Court of 2 nd Additional District & Sessions Judge, Srinagar 

vice Ms. Jabeena Akhter. 

84) Ms. Jabeena Akhter, Civil Clerk/Senior Assistant, 2nd Additional District & 

Sessions Judge, Srinagar is transferred and posted as Senior Assistant in 

the Court of Additional Designated Court, TADA/POTA, Srinagar vice Ms. 

Shagufta Habib. 

85) Ms. Shazia Hameed Kawoosa, Civil Clerk/Senior Assistant, Additional 

District & Sessions Court, Srinagar 'and Shri Rafiq Ahmad Gilkar, 

Reader/Senior Assistant, Forest Court, Srinagar are directed to swap their 

place of postings. 

86) Shri Sami-ullah Bhat, Reader/Senior Assistant, Munsiff Court, Sumbal and 

Shri Nazir Ahmad Bhat, Reader/Senior Assistant, Munsiff Court, Kangam are 

directed to swap their place of postings. 

Junior Assistants 

87) Shri lshfaq Ahmad, Judicial Clerk/Junior Assistant, District Magistrate Office, 

Bandipora is transferred and posted as C9pyist/Junior Assistant in the Court 

of Chief Judicial Magistrate, Srinagar vice Ms. Muneesa Farooq. 

88) Ms. Muneesa Farooq, Copyist/Junior Assistant, Chief Judicial Magistrate 

Court, Srinagar is transferred and posted as Criminal Clerk/Junior Assistant 

in the Court of Munsiff/JMIC, Chadoora against available vacancy. 

89) Shri Mohd. Yousaf, Cr. Clerk/JA posted in the Court of Spl. Mobile Magistar, 

Trehgam is tranaferred and posted as Criminal Clerk/Junior Assistant in the 

Court of Munsiff, Tangdhar against available vacancy. 

90) Shri Tasweer Ahmad Khan, Copyist/Junior Assistant, Munsiff Court, 

Tangdhar is transferred and posted as Cr,!.minal Clerk/Junior Assistant in the 

Court of Special Mobile Magistrate, Trehgam vice Shri Mohd. Yousaf. 

91) Shri Guizar Ahmad Akhoon, Junior Assistant, Civil Clerk/Cr. Clerk/JA, Sub 

Registrar Court, Srinagar is transferred and posted as Criminal Clerk/Junior 

Assistant in the Court of Munsiff/JMIC, Pampore vice Shri Mohammad Sadiq 

Parray. 
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92) Shri Mohammad Sadiq Parray, Crimin~l Clerk/Junior Assistant, Munsiff 

Court, Pampore is transferred and posted as Criminal Clerk/Junior Assistant 

in the Court of Special Mobile Magistrate (Traffic) Court, Srinagar vice Shri 

Reyaz Ahmad Bhat. 

93) Shri Mohd. Ashraf Malik, Junior Assistant/Criminal Clerk, Munsiff Court, 

Magam and Ms. Nusrat Majid, Criminal Clerk/Junior Assistant, Munsiff Court, 

Tangmarg are directed to swap their place of postings. 

94) Shri Rafiq Ahmad Qadri, Assistant Record Keeper/Junior Assistant, Principal 

District & Sessions Court, Srinagar and Ms. Rifat Qadir, Criminal 

Clerk/Junior Assistant, Additional Special =:.Mobile Magistrate (Munsiff) Court, 

Pantha Chowk are directed to swap their place of postings. 

95) Shri Zahid Mehmood Wani, Copyist/Junior Assistant, Principal district & 

Sessions Court, Budgam is transferred and posted as Criminal/Civil 

Clerk/Junior Assistant in the Court of Sub Registrar, Srinagar vice Shri 

·Guizar Ahmad Akhoon. 

96) Ms. Masarat Rashid, Civil Clerk/Junior Assistant, 1st Additional Munsiff Court, 

Sri nagar is transferred and posted as Copyist/Junior Assistant in the Court of 

principal district & Sessions Judge, Budgam vice Shri Zahid mehmood Wani. 

97) Shri Reyaz Ahmad Bhat, Criminal Cler~VJunior Assistant, Special Mobile 

Magistrate (Traffic) Court, Srinagar is transferred and _posted as Criminal 

Clerk/Junior Assistant in the Court of Sub Judge, Patlan vice Ms. Lubna. 

98) Ms. Lubna, Criminal Clerk/Junior Assistant, Sub Judge Court, Patlan is 

transferred and posted as such in the Court of 2nd Additional Munsiff, 

Sri nagar vice Ms. Asmat Amir. 

99) Ms. Asmat Amir, Criminal Clerk/Junior Assistant, 2 nd Additional Munsiff 

Court, Srinagar is transferred and posted as Civil Clerk/Junior Assistant in 

the Court of Munsiff, Sumbal against available vacancy. 

1 00) Ms. Farhat Sugra, Copyist/Junior Assi$tant, Munsiff Court, Sumbal is 

transferred and posted as Civil Clerk/Junior Assistant in the Court of 1st 

Additional Munsiff, Srinagar vice Ms. Masarat Rashid. · 

101) Ms. Ulfat Jan, Assistant Record Keeper/Junior Assistant, Principal District & 

Sessions Court, Srinagar is transferred and posted as Record Keeper/Junior 

Assistant in the Court of Principal district & Sessions Judge, Ganderbal 

against available vacancy. 

1 02) Ms. Fozia Ashraf, Copyist/Junior Assistant, Munsiff Court, Tangmarg rs 

transferred and posted as such in the Court of 4 th Additional District & 

Sessions Judge, Srinagar against availabl~ vacancy. 



12 

1 03) Ms. Kunzes Delma, Copyist/Junior Assistant, CJM Court, Leh is transferred 

and posted as Civil/Criminal Clerk/Junior Assistant in the Court of 

Munsiff/JMIC, Nobra vice Shri Guizar Hussain. 

104) Shri Guizar Hussain, Civil/Criminal Clerk/Junior Assistant, Munsiff Court, 

Nobra is transferred and posted as Criminal Clerk/Junior Assistant in the 

Court of Additional Special Mobile Magistrate, Leh against available 

vacancy. 

1 05) Shri Mohd. lsmaiel Wani , Junior Assistant/Copyist, CJM ·Court, 

Bandipora is transferred and posted as Assistant Record Keeper/Junior 

Assistant in the Court of Principal District & Sessions Judge, Srinagar 

against available vacancy. 

Note: a) All the Presiding Officers shall ensure that transferee(s) is/are relieved within 10 days 

from the date of issuance of this Order. Ld. Principal District & Sessions Judges shall 

personally monitor the implementation of this order and report compliance. 

b) Any transfer order, issued by any Ld. Principal District & Sessions Judge of a district, 

which is contrary to this order shall deem to have bee superceded by this order. 

(By Order) 
~,\ . . ~~1' 

(Jaw a£ 
Principal Secretary to 

Hon'ble the Chief Justice 


